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last year or so. Hon. members are 
aware, for instance, that many tea 
planters are new starting plantations 
in other countries, which will create 
difficult is for our tea plantations, re­
gardless of whether they are nationali­
sed or not. All these questions have 
to be gone into in detail.

Major Project* la Central Sector ap­
proved for Orissa Ia Fifth Plan
*126. SHRI GAJADHAR MAJHI: 

Will the Minister of PLANNING be 
pleased to state:

(a) the names of major projects, 
with their locations, in the Central 
Sector approved by the Central Gov­

ernment in favour of Orissa State 
during the Fifth Five Year Plan; and

(b) the amount sanctioned by the 
Union Government in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
VIDYA CHARAN SHUKLA): (a) end 
(b). A statement is laid on ihe Table 
of the House.

Statement
The names of major projects in 

Orissa in the Central Sector included 
in the Draft Fifth Five Year Plan with 
their locations and amount provided 
for them in the Plan are given below.—

(Rs. in crores)

O utlay
provided

SI. Project Location m Draft
No. Fifth

Plan

1 Rourkcla Steel Plant—Debottlenecking and Diversifica­
tion Projects Rourkeia 105-00

2 Ferro Vanadium Project . . .  10* 00

3 Sargipalli lead m i n e ................................. Sargipalli 4*00

4 Suktnda Nickel Project . . . .  Sukxnda 39- 50

5 Taleher Fertiliser P r o j e c t .................................Talchcr 47*44
6 Development of Paradcep Port Paradeep Ji* 25

7 Potteru Irrigation Projects . - Potteru 13*28

In addition to the projects listed 
above a part of the investment made 
out of the consolidated provision for 
various undertakings such as the Coal 
Mines Authority, National Mineral 
Development Corooration and the pro­
vision for new fertiliser projects will 
be in Orissa.

SHRI GAJADHAR MAJHI: Has the 
State Government ma-ie any proposal 
to the Centra! Government for setting 
up a big smelter plant at Sargipalli in 
ffeiaia during the Fifth Plan on a

priority basis. If so, what action has 
been taken oy the Central Govern­
ment?

SHRI VIDYA CHARAN SHUKLA: 
The proposals made by the State Gov­
ernment have all been taken into con­
sideration. In the statement laid on 
the Table, we have mentioned the 
Sukinda Nickcl Project for which a 
provision of Rs. 3P50 crores has been 
made. This is being processed and 
as soon as the matter is finalised, we 
shall go ahead with the setting up of 
this project
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SHRI GAJADHAR MAJHI: May I 
know whether the demand of the 
State Government has been taken into 
consideration for expansion of the 
Rourkela steel plant and how far 
debottle-necking and diversification 
project of the plant will help the 
demand for expansion of the plant. 
May I know whether any work for 
expansion of Rourkela steel plant had 
been undertaken so far?

SHRI VIDYA CHARAN SHUKLA: 
The provision that has been made tor 
expansion of the Rourkela steel plant, 
debottleneeking and diversification 
project, etc. comes to Rs. 105 crores 
during the Fifth Plan period. I <io 
not have exactly what work on grouna 
had been done or not. Probably the 
Ministry of Steel and Mines might be 
able to indicate that. We have pro­
vided for this and we attached high 
priority to this work.

SHRI CHINTAMANI FANIGRAHI. 
It is gratifying to note that outside 
the State plan, out of the outlay in 
the Fifth Plan the Central Govern­
ment had agreed to allocate Rs. 145.47 
crores for the Central projects. How 
is it that the Paraikvp Fertiliser pro­
ject costing about Rs. 265 crores for 
which preliminary steps bad been 
taken by the Statement had not been 
included in the Central projects in the 
Fifth Plan? What i& the total amount 
available, consolidated provision from 
various undertakings such as the Coal 
Mines Authority, National Minexal 
Development Corporation and the pro­
vision for the fertiliser project* in the 
Fifth Plan?

SHRI VIDYA CHARAN SHUKLA: 
Paradeep Fertiliser provision has not 
been shown in the statement because 
it is going to come from the lump sum 
provision made for the fertiliser pro­
ject in the Fifth Plan. Hon. Member 
may be assured that there would be 
no let-up as far as fertiliser project m 
concerned because of lack of funds to 
be allotted from the Ministry o I Plann­
ing, About the total provision, it 
would be difficult for me to indicate 
tbs exact sum at this point of time,

the consolidated provisions made by 
the National Mineral Development 
Corporation, Coal Mining Authority 
for the fertiliser project in Paradeep 
but it comes to tidy large sum. The 
money that will be given for oeveJop- 
ment of projects in Orissa—I cannot 
give the exact figure now, but it will 
be a good figure.

SHRI SURENDKA MOHANTY; Two 
projects, Sargipalli lead mine project 
and the Sukinda Nickel project v.ere 
taken up as long ab 1U70 during the 
Cuttack bye-election in which the 
present Chief Minister was a candi­
date. The foundation stones for these 
two projects had been laid in Sargi­
palli and Sukinda. May 1 know why 
these two projects have spilled over 
to the Fifth Plan anil why the work 
was not resumed during the Fourth 
Plan in view ol the fact that founda­
tion stones were laid. Was it lor in­
fluencing the electorate, as the motive 
is clear? Secondly, in 1071 the Pume 
Minister laid the foundnt.oi stone of 
the Paradeep Fertiliser Project tin­
terruptions). Was it for influ'.n.cmg 
the electorate as the motive is clear? 
I seek your protection

MR SPEAKER; 1 cannot give you 
protection ior wrong questions 'I he 
rules are that you can put a stiai&ht 
question and no argumen., if this 
happened or that happened and so on. 
We have allowed a debate o.i many 
matters. You should ask a straight 
question.

SHRI SURENDRA MOHANTY: I
am asking a straight question- why 
the Paradeep Fertiliser Project does 
not figure in the statement in view of 
the fact that the Prime Minister bad 
laid the foundation stone for the Puia- 
deep Fertiliser project m 1971 with 
much fanfare, whether it was for in­
fluencing the electorate as the motive 
was clear?

SHRI VIDYA CHARAN SHUKLA:
May I say that these projects were
conceived and planned much earlier 
than it was ever known that the
Cuttack bye-election would come 
up. It is very wrong tor the hon.
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Member to try to link the two thing* 
together. The project has been includ­
ed in the Fifth Flan.

SHRI SURENDRA MOHANTY 
Where’  Your statement does not 
show it There are only two fertiliser 
plants, one at Tolcher and another at 
Paradeep.

SHRI VIDYA CHARAN SliUKLA 
If the hon Member will bear with me, 
he will get all the information I am 
going to give ell the information I 
have already given the information in 
the statement about the two projects 
that the hon Member mentioned 
About the third project, namely the 
Paradeep Fertiliser Plant, about which 
Shri Pamgrah) asked I h.ive said 
that that has been provided for in the 
lump sum provision for the fertiliser 
plants that has been made m ihe Filth 
Plan, and the Paradeep Fertiliser 
Plant has been included m that, and 
we have taken s*eps to establish that 
Therefore, there is no question of 
laying the foundation and not taking 
tip these things As I sud these £»re 
going on m the geneial way cf deve­
lopment of our country and establish­
ment of the vital sector projects They 

. have nothing to with b> elections 
or geneial election which ma\ be 
held here md there, and we do not 
know whether and when these v ill be 
held when these projects arc con­
ceived

Shifting of Office of Hindustan Paper
Corporation from New Delhi to 

Calcutta

*128 SHRI MUKHTIAR SINGH 
MALIK Will the Minister of INDUS­
TRY AND CIVIL SITPLIES be 
pleased to state

(a) whether there is any proposal 
under consideration of Government 
to shift the offices of Hindustan Paper 
Corporation from New Delhi to Cal­
cutta; and

(b) if «o, the reasons and the 
•mount likely to be spent thereon*

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI B P. 
MAURYA) (a) Yes, Sir

(b) A statement is laid on the Table 
of the House

Statement
The Board of Directors of the Hin­

dustan Paper Corooration, after due 
consideration of merits and cements 
of alternative locations of the head­
quarters of the Corpoiation m Delhi, 
Calcutta and elsewhere, has decided 
that the balance of advantage Les m 
shifting the headquarters to Calcutta 
v,hich would enable the Coxporation 
to be in closer touch with its new 
pi ojects, most of which are expected 
to come up m the North Eastern region 
of the country on account of Urge 
concentration of forest resources in 
the area and to maintain close and 
continuous link vith the major n Khi- 
neo manufacturers and eng reeitaig 
industry locatei in the neaibv eg on

rht mitidl exp^iditire nvolved m 
shifting of the headq larters i>- e'peel­
ed to be ofl-set by h'ring cheaper 
office arcommodati in in Calc tn* and 
saving on travelling expenses of the 
oiluerb due to the journey betwee*) 
the headquarter office and project 
sites becoming ^hortd’*

SHRI MUKHTIAR SINGH MALIK 
The reasons given by the hon Minis­
ter for shifting the Hindustan P iper 
Corpoiation from Delhi to l alcutta 
alter three veaii are \crv crutl, vtiy 
disappointing and un understan ia')le

MR SPEAKER Better ask jour
question then

SHRI MUKHTIAR SINGH M^LIK 
In view of the fact that it had leen 
functioning here for three jears. 1 
want to ask wheUier it is a Govern­
ment or a gaur-ment.

Tt - f  | I
MR. SPEAKER* Ask your question.




